Lz

T O
1

-

Continued Sheet

Page No.‘

e i S

T T e e e

Orderé

T e

O0a- 608/94
Rresent % None for the applic ant,
© Shri K.K, Patel,learned counssal
for the respondamts°

_ Shri Patel,l@arned ciunszal submitn
that the issue in this case is pensing bafors
the Hon'ble SUpremawigurt }g JLP 5512-68/94
and connect ed Cases, listed 1ast S, He '
therefore, submits that the Hon'ble Sunrere
Court is likely to pronounce the juimment .

shortly, .
: In viey of the para 3 of tho ord fer

dated 17,5,95, let the case be placzd in sing
die list with liberty to either of “he gmrf&&;
to move an- application as soon as the jusSnoni
of the Suorema Court in this mattosr is

available,

. (Smt, Lakshmlfgagglna thean)
Member (J)




